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R a il w a y  S i 'ores E n q u ir y  C o m m it t b b

*1183. Shri Tulsidas: Will the Minis­
ter of Railways be pleased to state the 
action taken by Government for the 
implementation of the recommenda­
tions made by the Railways ‘ Stores 
Enquiry Committee in order (i) to 
rationalise the procedure for stores 
purchase and (ii) to stop pilferage 
and wastage in fuel?

. The Deputy Minister of Railways 
and Transport (Shri Ahigesan): (i),
It has not been possible to implement 
this recommendation as no final agree­
ment has been reached with the Minis­
try of Works, Housing and Supply 
who are at present responsible for 
purchasing the bulk of railway stores.

(ii) No recommendations were made 
by the Railway Stores Enquiry Com­
mittee on this subject.

EFnciENCY B ureau

*1184. Shri Tulsidas: Will the
Minister of Railways be pleased to 
state:

(a) whether the Efficiency Bureau 
at the Centre, as mentioned in the 
White Paper on Indian Railways pub­
lished in 1952 has been formed;

t
(b) if so, the work it has done in 

improving the efficiency and effecting 
economy in the Railway administra'* 
tion; and

(c) if not when Government pro­
pose to take action in the matter?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a) to
(c). As the strength and composition 
of the Efflciency Bureau and how best 
it could be used are matters still under 
detailed e3^mination, the Bureau has 
not yet started functioning. Its for­
mation is, however being expedited.

Knmari Annie* Mascarene: May I
know, Sir, since considering this 
scheme, how many accidents in the 
railways have occurred?

Shri Alagesan: I do not think it
lorises from this question.

Mr, Deputy-Speaker: “Improving the
efficiency and elTecling economy in the 
Railway administration” is liie f'ubr- 
ject.

Kumari Annie Mascarene: 1 mean
deficiency, Sir.

Mr. Deputy-Speaker: The hon. Minis­
ter has not got the information. Next 
question.

S a f d a r ja n g  A ir  P o r t

*1185. Shri Gidwani; (a) Will the 
Minister of Communications bo pleas  ̂
ed to state whether Goveriune.J pro  ̂
pose to construct any new Air Port 
in place of the Safdarjang Air Port 
near Delhi?

(b) If so, (i) what will be its cost 
and (ii) where will it be located?

The Minister of Communications (Shri Jagjivan Ram): (a) No. Sir. It 
is possible, however, that in case 
Palam is not available for develoj>- 
ment as an International Airport, a 
new aerodrome may have to be con­
structed in Delhi to serve the needs of 
Civil Aviation.

(b) These details will be worked 
out in due course if and when it is 
decided to construct a new aerodrome.

P a l a m  A ir  to R T

*1186. Shri Gidwani: (a) Will the 
Minister of Communications be 
pleased to state whether Government 
have considered any proposal for 
developing the Palam Air Port in 
accordance with international stand­
ards?

(b) If so, what will be the additional 
cost for doing so?

The Minister of Communicatkms (Shri Jagjivan Ram): (a) Yes.
(b) About Rs. 1 crore in case it is 

available for development as a Civil 
International Airport.

Shri Gidwani: May I know whether the Palam Air Port is under the dual 
control of the Ministry, of Defence and 
the Ministry of Communications?

Shri Jagjivan Bam: It is a fact that it is being utilized for joint purposes.
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Shri Gidwani: Is it due to financial 
difficulties ithat the required improve­
ments are not being made?

Shri Jagjivan Ram: Not exactly due 
to financial difficulties. It is at present 
under the control of the Air Forces, 
but it is being utilized as an Inter­
national Airport and we have provided 
all the minimum facilities required as 
an International Airport.

Kumari Annie Mascarene: May I,
know, Sir, what are the bases of inter­
national standards and how we ar< 
behind them?

Mr, Deputy-Speaker: Shall we go
Into each item now: it is admitted that 
It is behind international standards.
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Shri Gidwaal: May I know whether 

Government intends to arrange for 
night sleeping at Palam Air Port be­
cause for the night services it is diffi­
cult for the passengers to go at late 
hours or in the early hours of the 
morning—just like waiting rooms in 
railway stations?

Mr. Deputy-Speaker: Is it one of
the in ternational standards? t

Shri Jagjivan Ram: We have pro­
vided reasonable facilities for the 
passengers there. We have got a very 
good canteen, lounge and other things. 
Some of the passengers may retire 
there for a few hours if they so desire.

D isposal of W heat Stocks in  H yderabad

♦1187. Shri Gidwani: (a) Will the 
Minister of Food and Agriculture be
pleased to state whether it is a fact 
that the Central Government had 
turned down the request of the 
Hyderabad State Government to bell 
the stock of wheat lying with them 
at a reduced price as the Government 
Entomologist had warned the State 
Government that it would be unfit for 
consumption in six months’ time?

(b) Had the Hyderabad State Gov­
ernment approached the Central Gov­
ernment again pointing out that the 
State would be put to a huge loss of 
money, if the wheat were not dis­
posed of in time?

(c) Have Government considered
the request of the Hyderabad State 
Government? ^

The Deputy Minister of Food and 
Agriculture (Shri M. V. Krishnappa):
(a )  No, Sir. In fa ct the G overn m en t 
o f  Hyderabad w ere advised to d ispose 
o f  the w heat lo ca lly  even  b y  reducin g




